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“*The activities of DVC in the Damodar Valley are integrated and are not
divisible. The Generation, Transmission and Distribution systems and the
Corporate Office etc. are maintained commonly and not separately for West
Bengal area and Jharkhand area. These cannot be isolated and segregated
either territory wise or between different activity wise.

“*Thus the Central Commission exercises jurisdiction and functions under the

Electricity Act, 2003 for Generation and T & D tariff determination, while the
WBERC and the JSERC determine distribution tariff for the utilities whose
operations are confined to the respective states. The transmission lines are
crisscrossing in the Damodar Valley with no identified operation in one state.
Therefore, the generation and transmission activities of DVC is regulated by
the Central Regulatory Commission in exercise of powers under section 79 (1)
of the Act. and the entire ARR of DVC is based on the input cost as determined
by the Central Commission and the role of the State Electricity Regulatory
Commission is almost nil in regard to Revenue Requirement decision.

<+ Damodar Valley with an identified contiguous area of 24235 Square Kilo
meters spread over the two states area falling under purview of both the
respective State Commission Regulations leading to complications.




+ |t Is proposed to extend the mentioned
time period under Cl. 21(2) from 24Hrs
to 72Hrs I.e. equal to the required
duration of successful Trial Operation.




Following difficulties being faced towards
Implementation of various Defence
mechanism-
“» The Retail Consumers of DVC are
mostly HT Industrial One.

“*Repetition of Feeders among various
Scheme

+» Concentrated domestic of Consumers

Therefore, while finalising the Load
Relief Quantum. i.r.o. DVC state, the
above issues may be considered.



DVC SLDC Commenced its functioning from
June 2016

“»*Therefore, the word ‘DVC Load despatch Centre’
may be replaced by ‘DVC SLDC’ as it has got
separate existence.

“*Further, DVC proposes that all the regulations of
central commission like Deviation settlement
mechanism, Fees and charges for RLDC etc may be
applicable for the entities falling under the area of
operation of DVC SLDC including recovery of
expenditure of SLDC.



“*So far as the transmission planning is concerned, DVC
T&D Network is treated like any other STUs. Therefore,
Augmentation/planning of Network, is under the purview of
DVC-STU. DVC-SLDC is duly consulted prior to finalisation
of the plan.

“+In case of CTU, for network planning and approval thereof

IS being decided at RPC. However, in case of DVC, like
other STU discussion and approval thereof at RPC forum is
limited to 220 kV and above voltage.

“*DVC has to plan and construct new line, bay at 33 kV / 11

kV voltage level in order to fulfil the DISCOM obligation in
meeting power requirement for end consumer at below 132
KV voltage level. Therefore, approval for T&D network for
augmentation of below 220 kV voltage level should be at
the discretion of SLDC which will be done in consultation
with STU.



<DVC i1s bound to provide power supply to LT
distribution consumer as and when they apply for
Power supply connection within specified time as per
regulation. To ensure the same, some spare bays of 33
KV and below are always kept ready in charged
condition without real power flow.

“*Power flow happens only after when consumer takes
power supply from that feeder.

“»*Therefore, relaxation in Trial Run operation may be
considered by inclusion of achieving successful
charging of element and SLDC may be empowered to
declare successful trial run operation based on
successful charging of such distribution element.



“»For embedded Thermal Generators / generator
with partial allocation, provision may be
Incorporated  for allowing  Compensation
mechanism for flexible operation.
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»Since, DVC Generator has multiple Interstate
beneficiaries, SLDC scheduling software (for
LTOA, MTOA, STOA, collective) may be
Integrated with RLDC scheduling software for
saving of time & elimination of errors in real
time, keeping in view the ensuing 5-minute
scheduling in future.







